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ORDER

pursuant to the directions contained in letter no. 12845/E0DB/DHC/F-
499/2024 dated 03.07.2024 of the Hon'ble High Court of Delhi, New Delhi,
sh. Sandeep Yadav, District Judge (Commercial Court)-03, south District,
Saket Courts Complex, New Delhi is hereby appointed / deputed as responsible
Officer to share 3 copy of the uploaded data of the commercial Courts on the
portal of Department of Legal AFfFairs, Ministry of Law & Justice, aovt. of
india to the Hon'ble High court of Delhi, New Delhi on MmO thly \basis by 7% of
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Copy forwarded for information & necessary action to:-

1. The Registrar General, High Court of Delhi, New Delhi with reference to
letter no. 12845/EODB/DHC/’F-499/2024 dated 03.07.2024.

2. Sh.Sandeep yadav, District Judge (Commercial Court)-03, South District.
3, PS& Reader to the Ld. principal District & sessions Judge (South).
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/ The website committee,Tis Hazari Courts, Delhi. : \
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5. R&!Branch for uploading on LAYERS. \ )
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